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1. Go to https://notary.legalaffairs.gov.in/
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& B NOTARY ONLINE APPLICATION PORTAL

Shri Kiren Rijiju

Hon’ble Minister of Law & Justice
(Law & Justice)

Prof. S. P Singh Baghel

Hon’ble Minister of State
(Law & Justice)

2 be available. IMPORTANT INSTRUCTIONS FOR FILLING UP OF ONLINE NOTARY APPLICATION FORM || Click to view Corrigendum || The
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2. Click on New User Registration if you are a New User.
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NOTARY ONLINE APPLICATION PORTAL

Shri Kiren Rijiju

Hon’ble Minister of Law & Justice
(Law & Justice)

Prof. S. P Singh Baghel
Hon’ble Minister of State

(Law & Justice)
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3. Enter your Details to Register and Submit.
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REGISTRATION FORM

Please Indicate The Form You Wish To Apply For:
®Form1 O Form2

Enter Mobile Number:

Enter Mobile
Please Enter Correct Mobile No for Verification.

Enter E-Mail Address/Username: Re-Enter E-Mail Address/Username:
Enter E-Mail Address Enter E-Mail Address
Flease Enter Correct Email ID for Verification.

Enter Password:

Enter Password

Category:

Select Category

Enter Enrollment Date: Select Enrollment State: Enter Enrollment No: Select Enrollment Year:
dd / mm [ vy Select Enrollment State Enrcllment Number Select Envollment Year

Enercaprchn § a DLON @ socercaprchaprere

I agree to the Terms and Conditions,

Bl — £ ¢

e Choose Form I - for Common Citizens or Form II - for Retired Government Officials
e Enter Name (Max Length = 30 characters)
e Enter 10 Digit Mobile Number
e Enter valid Email ID as your username
e Enter Proper Password -
(Must be 8 characters long, and Must contain -
1 Uppercase Letter, 1 Lowercase Letter, 1 symbol, 1 Numeric)
e Select Category
e Choose your State
e Enter Enrolment Date (Bar Council Enrolment)
e Enter Enrolment State (Bar Council Enrolment)
¢ Enter Enrolment Number (Bar Council Enrolment - only number)
e Enter Enrolment Year (Bar Council Enrolment)
e Enter Captcha Code
e Tick the Terms and Conditions Checkbox
e Submit

4. After Registration, Click on Applicant Login.
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NOTARY ONLINE APPLICATION PORTAL

Shri Kiren Rijiju Néw User Registration

Hon’ble Minister of Law & Justice

(Law & Justice) .
ApplicantLogin

Prof. S. P Singh Baghel

Hon’ble Minister of State , x
(Law & Justice) % 4 Y | Competent Aunthority
' | Login

Nogary:Cell Login

.

LAW & JUSTICE | LEGAL AFFAIRS | NOTARY CELL | DIGITALINDIA | PM INDIA

NOTARY CELL, DEPARTMENT OF LEGAL AFFAIRS, MINISTRY OF LAW & JUSTICE, 4TH FLOOR,
MIDDLE WING, JANPATH BHAWAN, JANPATH, NEW DELHI-110001. 011-21401259

5. Enter Username and Password. Enter Captcha and Click on Login.
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6. If you are old user of serviceplus portal, kindly reset password from forgot password
link.




7. Forgot Password -

Forgot Password

Enter Your Application No
Enter Your Name

Enter Your Mobile No
Enter Your Email Address

Enter New Password

‘NCHAsa 0 Enter Captcha

< Back to Login

Enter old Application No of Service Plus Portal

Enter Name

Enter 10 Digit Mobile No

Enter valid Email Address to be used as username

Enter New Password (Must be 8 characters long, and Must contain - 1
Uppercase Letter, 1 Lowercase Letter, 1 symbol, 1 Numeric)

Enter Captcha

Click on Submit

Click on Applicant Login and Enter new Username and new Password

8. After Login, this screen will appear.
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9. To Fill the Application Form, Click on APPLY FOR SERVICES =>NOTARY APPLICATION
FORM in the menu.
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NOTARY ONLINE APPLICATION PORTAL

Notary Application Form

Annual Return Filing
Seal And Specimen Signature

Profile >

10. Fill all the details in the Application Form as follows -
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APPLICATION FORM
Form { 5 - I 11 {Rule a(z) / Frr a(2)}
Please Select Category of Form:

(Please r2ad Rule 3 of Notaries Rules 1956 carefully befora applying)
(Form I - For Commen Citizens, Form IT - For Government Employees)

® Form IO FormIT

— I
Applicant’s Photograph / Browse.. Nofile selected.
mﬁﬂﬂi-: File Size must be Jes than 2 M and must not coatain special characters(* $& /2@ )
Salutation / Please Select Gender of Applicant / Please Select
afiare : + e 1 :
Name of the Applicant: Testing ARCTHBTA : OBtk v AR TS Y
Father's Name Enter Father's Name M BIAA : 08 etk v e
Husband's Name Enter Hushand's Name ufyy ram O ok B o HT A S B
Aadhaar No . Category /
Eater Aadhaar Number General
B Praal & 82
Applicant F-Mail / testing @gmail.com Mobile Number / 983898088
amieE §-8 Hrarga T
Daneoﬂ:!irﬂl.f dd [ mm / yyyy
ddress (Residence) / TeT (@)
Address Line 1/ Enter Address Address Line = | Enter Address
T w1 AT wEA 2
Address Line Postal Code
Ja————— 3/ Enter Address [-——— / Enter PIN CODE
STD Code / Enter STD CODE Fax / Enter FAX
Tt TS : T -
Telephone No. / Enter Telephone No Comntry / INDIA
M A : ¢
State / Enter Stat District / Enfer District
T f— Foram:
Address (Office) / T (FiTE)
|_Ts same as Residence Address ? /
DTier o T T T S e A g
Address Line 1 / Enter Address Address Line 2 / Enter Address
LCIGIESEH T Tl 2:
AddressLine 3/ Postal Code /
RT3 Enter Address fr®E: Enter FIN CODE
STD Code / Enter STD CODE Fax/ Enter FAX
s ’ T
Telephone No. / Enter Teleghone No Country / INDLA
GIHE Hat 213
State / ANDAMAN AND NICOBAR District / Enter District
I foram:



Other Details / 37 faawor

Qualifications / D LL.B 0 B.A. O B.Com. [ B.Sc. CLLM Other qualification, if any / Ay Oty ificati
Ao s At e, ale FE e Qulification
Enrollment No. / Enrollment Date /
i dET 3 i FariE e
Period Of Experience / #Wd 31 3 . o Practising In / ) Civil Side [ Criminal Side
ayEEEy forwr g # faftr o wea § 2 () Taxation O Revenue Courts
‘Whether Income Tax Assessee?/ Please Select
T st 32
Practice Area State / Select Stat
faftr srerara g g N
Practice Area District / Enter District
farftr arerema & foram ‘
Practice Area Sub-District / Enter Sub-District
Tehsil / fafir ereramg &= gu-fren / wedia :
Memorial | SPIRET
The ial of (; of th i in block letters) ' Please Enter
(3 1 T TR R #) & andet-w # a5 aRfa giar g
1. That the memorialist is a person eligible for appointment as notary under Please Enter

the notaries Act, 1952 and clause (a) of rule 3 of the Notaries Rules,1956,
Lﬁmﬁtﬂiﬁﬁﬂﬂ,lgszﬂ‘ﬂﬂkﬂﬁw, 1956%&‘]“3%@‘%[55)
F i ieh P ey e S g am g

name of court where he intends to practize)/
(i FH Tt &3 ar g e o1 - o, wgi ag Rl emam s agag)

2(b) And will reside for upwards of (state how long) /

Please Enter
ayafir o rara wam +

3. That the number of notaries in the local area is insufficient for
the requirements thereof (the grounds of the statement should be added),

3. o5 Rl & Sielal <t e, agi 1 anazasaal % fag
et & (58 T ¥ o 2w of g T «

Please Enter

4. That no previous application of the memorialist has been rejected
or withdrawn by him, within the preceding siv-months / 4. b firstiog
wg & il A3CH o1 B AdeH 2AEdLpa gl g1 g U1 I GIRT a0 <Tgl e T g1

Please Enter

The memorialist, therefore, prays that the government be pleased to
appoint and admit him as a notary under and by virtue of the notaries
Act, 1052(53 of 1052) and clanse (a) of the rule (3) of the Notaries
Rules, 1956 to practice in (here state the name of the local area). /

3: e W Fea § TR o il afifrm, 1052 (1052 F153)
3 el 4, 1956 % Fraw (3) S Es (@) & 2rfi auras mun o
(a5t =i & F =18 7 S 59) § ol Fd w it oaam

e & fary Frgeraes il afiifera w3 S parsn

Signature/ FHIGR

Upload Signature File / GRIER WIgd UGS $1 Erowse... Nofile selacted. Current Date / @i

File Size must be Jess than 2 MD and must not contain special chasacters{*, 884 6.1

=

01-07-2022

Upload Photo - File Size must be less than 2 MB and must not contain special
characters (*,$&/\-#@.)

Enter Salutation - Mr. / Ms. / Miss
Enter Gender - Male/Female/Others
Enter Name - Max Length 30 characters
Enter Father’s Name

Enter Husband’s Name, if valid

Enter Aadhaar No

Category already selected

Applicant’s Email ID already entered
Mobile No already entered

Enter Date of Birth

Enter Address (Residence)

Enter Address (Official)



Enter Other Details -

Qualification - must be LLB

Enrolment No and Enrolment Date will be pre entered

Period of Experience will be auto calculated

Choose Practising In - Civil Side/Criminal Side /Taxation/Revenue Courts
Choose Whether Income Tax Assesse or not

Choose Practice Area State, District and Sub- Dsitrict

Enter the Memorial -

The memorial of (name of the applicant in block letters) showeth /

(3MTAG e T ATH TIFY 31&RI H) & 3fde--U7 H g aRid aldl g

1. That the memorialist is a person eligible for appointment as notary under
the notaries Act, 1952 and clause (a) of rule 3 of the Notaries Rules, 1956/

1. siraes et sifefAgw, 1952 qur e a4, 1956 & FH 3 & ©@S ()
& 3 et gad fby oM & fere urr 5

2(a) That the memorialist reside in (here state the name of the local area or
name of court where he intends to practise)/

(T8T 39 W &7 1 I UrTed o1 A ford, Set g fafy soaqm s argan g)
2(b) And will reside for upwards of (state how long) /

3 d Marg BT | *

3. That the number of notaries in the local area is insufficient for
the requirements thereof (the grounds of the statement should be added)/

3. T =it &= | Fieival o1 93, 981 &1 sawadmarsii & fog
IYITRE § (39 HYF P g 3yR ot s 9y =

4. That no previous application of the memorialist has been rejected
or withdrawn by him, within the preceding six-months / 4. CALERER

i N C i . Y Y
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The memorialist, therefore, prays that the government be pleased to
appoint and admit him as a notary under and by virtue of the notaries
Act, 1952(53 of 1952) and clause (a) of the rule (3) of the Notaries
Rules, 1956 to practice in (here state the name of the local area). /

3(d: 3MTdee W HaT & fh BRI et ifAfTH, 1952 (1952 H7153)

3R et fFH, 1956 & 99 (3) & WS () & 3T TUT 3P MYR R

@8 RITHIT &3 & 71 &1 IU™ HI) H Al & IR R fafy sg.a9mg

B & o Fgaae SR Afiferd & &1 FUTHe |

Upload Signature - File Size must be less than 2 MB and must not contain special
characters(*,$&/\-#@.).

Click on Submit

Your Application Form will be Submitted.




